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MEDIATION CENTRE

Rajasthan State Legal Services Authority
Rajasthan High Court, Jaipur Bench, Jaipur

(Phoaet 011l-2221481,2221555,2227602 F AY ZIaSETT Hrlp Line 15I00)
(\Yebsite' Bww.rlsa.gov.in Email Add.ess rislsa@oic.itr, nlsijp@gndl.con

Cause List Date 30.07.2018
Name of Mediator Cases Title Pelitioner Respondenl

Advocele

I 5mt. Nirmala Sharma, O.B. Civil Misr. Appeal No. 177812017

Gopal Lal Mali vs. smt. Anita Saini

Naraln G XapllGupta

2 Sh. Vikas lain, S.B. C.. Writ Petition No.128/201,
Seema AeMal v5. Mano, Kuma.

Jatdish Natar

s.B. cr. Revirion No. s47l2ma
abdulaiijvs. Mariyrm

Mqtesh Salnl3

Learoed advocates are.equest.d togetsuch mattersrelered to M€diation Centre,which ln thekoplnlon
can be mutually settled by the penies on persuasion by trained Medlators, especla lly the matters arking out of
matrimonial/ lamily disputes - divorce petitions, maintenanc€, cudody of children, suit for injunction .ndlor
declararion, pa.tition, tpecific performan.e, recovery ol possesslon, money sults, disputes betwe€n the landlord
and tenant, Negotiable hstruments Ad, Company matters and the matt.R of like natu r€. Learned Advocates maY

also provide the list of such cas€sto the Deputy Retistrar (Judi.ial)Rajasthan Hlgh court, Bench atlaipur,

OrderBy

-t:1 t?q,
(Nlhalchand)

Full Time Secretary, RHCISC

Medlatlon centre,
Rajasthan Hlgh coun

"Help The Needy Timely Help May Create History"
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MEDIATION CENTRE
Rajasthan State Legal Services Authority

Rajasthan High Court, Jaipur Bench, Jaipur
\Phone: t)l4l-2227481, 2227555, 222?602 [AX, 2385877 Hetp Lin€ r5100)

lwebsire ww$.rha.sov.in f,mail Address rj-slsi@nic.in, rrlsajp@gmail.com

Cause List Date 31,07.2018
s.

1 5.8, Cr. Misc. Bail No. 641212018
varunYadavVs. Slate

shashi

5,8. Civil Iransler Apphcation No.4212018 Smt,
Neero rain vs. Vlnod tuha.rain

Ajaysingh Sajid Ali

l S, B. Cr, Mis., Pdition No. U 67l2oat & llS&l2ott
B.O, AlaMalV3. M/tMGF hdla Ltd. and An.,

R,P, Garl

Sh. Manish tumawat, s.a, cr, Mis.. Petition No,3815/2018
0ablu MehtarVs, Stere

5 Sh, Manish Kumawat, 5.8, Cr, Misc, Petition No.3E14/2018
Rajesh Mlthurvs. Srate

6 S.S. Civil Tr.nsf€r Appllcallon No,3Z20lS
smt, Akanksha vs, At5hya Kuma.Gupta

7 Sh. Manish tumawat, S.B. Cr. Revkion No. 1152/20u SajldAli

8 5,8. Cr. Misc. Sall Apprication No,7496/208

5.8. Cr. Bail clncellation No.65/20U

S,B, Cr, Revision Pernion No. a72l2017
R.hulSharma Vs. Smt. Suprabha Sharma

Dheerai Shghal

vijaysinsh

11 s.a. cr. Revision Petition No,443/201! Lokesh
Chittoda Vs, Rekha Kumari

5h. Ehuvnesh sharma, o.s. civil Mi5c. Appeal No.5059/20U
Mithlesh Vs, S!rend.a lGmar
S.B. Cr. Rdisioo No. 1210/20u Nar6h (umar
Shekvawalvs,Chh.y. Kumari5hakyawal

9

10 Sh. AnkurRastogi

)12

l3

t€arned Advocat$ are requested to get su.h matters releEed to Medatlon C€ntre, whlch ln rhek oplni@ ..n b.
mutually tettled by the panles on persuasion by tr.in€d M.dlators, espe.l.lly rhe mane6 arisinB out ot marrimoniau f?hily
displtes - divor.e petifions, m.intemnce, cunody of chlldren, suit fd iojuncrion end/or d.Glararion, partition, rpecifi.
perlormance, recovery of posseslon, money sults, dispur€s betwe.n the landlord and tenant, Negot6ble hsttument5 Act,
Conpanv matters end the matt.rs of lite nature. Learned dvGates h6y also prcvide the lin of ech qsei to the Deputy RednEr
(ludi.ial)RajarthanHishcN,t,BenchatJaipur.

ByO.der

a.i qrx
alchand)

Fu ll Time Secret.ry, RHCLSC

Mediation Centre,
R.jasthan Hith Cout

"Help The Needy -Trmely Help May Create History"


